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an application to that eflect was re-
ceived.

(b) As no firm decision has yet been
taken to set up any Ordnance Factory
at or near Bhandara the application is
premature and no action has been
takn on it.

ORDNANCE FACTORY, KAWADSI

884. Shri N. A. Borkar: Will the
Minister of Defemce be pleased to
state:

(a) the number of persons em-
ployed in the various categories in
the Army Ordnance Factory being set
up at Kawadsi near Bhandara (Madhya
Pradesh); and

(b) when it is likely to be complet-
ed?

The Deputy Minister of Defence
(Shri Satish Chandra): (a) and (b).
No firm decision has yet been taken to
set up any Ordnance Factory at or near
Bhandara.

ZOOLOGICAL SURVEBY OF INDIA

885. Sardar Hukam Singh: Will the
Minister of Natural Resources and
Scientific Research be pleased to state:

(a) when the administrative control
of the Zoological Survey of India was
transferred to the Ministry; and

(b) whether there has been any ex-
pansion or re-organisation of the de-
partment since this transfer?

The Minister in the Ministry of
Natural Resources and Scientific Re-
search (Shri K, D. Malaviya): (a) In
July 1952,

(b) The Government of India have
tecently sanctioned a scheme for the
expansion of the Zoological Survey of
India which is being implemented.

SCHOLARSHIPS

886. Pandit D. N. Tiwary: Will the
Minister of Education be pleased to
state:

(a) how many kinds of scholarships
are awarded by the Ministry of
Education; and
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number of scholamships awarded in
each category?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) and (b). A statement is laid on
the Table of the House, See Appendix
VI, annexure No. 22.]

ANDHRA STATE GOVERNMENT

887 Shri C. R. Chowdary:
* Y Shri Mohana Rao:

Will the Minister of Home Affairs
be pleased to state the number of ap-
pointments in services of all grades
in all departments made by the
Andhra Government after the No Con-
fidence Vote had been carried against
that Government and before their
resignation was accepted by the (Gov-
ernor?

The Deputy Minister of Home Affairs
(Shri Datar): The information is being
collected and will be laid on the Table
of the House in due course.
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The Parllamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) to (c). A statement is laid on the

Table of the House, [See Appendix VI
annexure, No. 23.1





